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NOTIFICATIONS ~ UNDER  EXPURT  (QUALITY
CONTROL ~ AND  INSPECTION) ACT, REVIEW
AND ANNUAL ReporT 0F Projects ano Equie-
MENT CoRPORATION OF Inuia, Ltw., NEw
DriHi, REVIEW AND ANNUAL REPORT OF
Hanpicrarts amn HanoLooms Exports Cor-
PFORATION OF INmA LTD., New DELHI AND
REVIEW AND  ANNUAL REPORT OF STATE
TrRAMING CORPORATION OF INDIA, LTb.,
New Devmn

THE MINISTER OF COMMERCE
(PROF. D, P, CHATTOPADHYAYA): On
behalf of Shri A. C. George, 1 beg to lay
on the Table:—

(1) A copy cach of the following No
tifications (Hindi and English versions)
under sub-section (%) of section 17 of the
Export (Quality Control and Inspection)
Act, 1963:—

(iy The Export of Mincrals and
Ores-Group 1 (Inspection)  Amend-
ment Rules, 1973, published in Noti-
beation No. 5.0. 1128 in Gazette of
India dated the 2Ist April, 19738,

(ii) The Export of Minecrals and
Ores-Group I (Inspection)  Amend
ment Rules, 1973 published in  Noti.
fication No. $.0. 1124 in Gazette of
India dated the 21st April, 1973,

(iiiy The Exporit of Cutrr Power
(Inspection)  Rules, 1978 published  in
Notification Neo. $.0. 1128 in Gazetie
.of India dated the 2ist April, 1978,

(2) A statement  showing  reasons for
.delay in laying the notifications mention.
ed at (1). [Placed in Library, See No.
LT-5044/78].

(3) A copy cach of the following
papers (Hindi and English versions under
sub-section (1) of section G19A of the
Companies Act, 1956:—

M) (a) Review by the Government
on the working of the Projects and
Equipment Corporation of India Li
mit«R New, Delhi, for the year 1971
7

(b) Annual Report of the Projects
and Equipment Corporation of India
Limited, gcw Delhi, for  the' year
1971.72 along with the Audited Ac:
counts and the comments of the Comp-
troller and Auditor General thercon.
me-d in Library. See No. LT-5045f
1.

{ii) (a) Review by the Government
on the working of the Handicrafts and
Handlooms * Fxports  Corporation  of
India Limited, New Delhi, for the year
1971-72.
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(b) Annual Report of the Handicrafts
and Handlooms Exports Corporation of
India Limited, New Delhi, for the year
1971-72 along with the Audited Ac-
counts and the comnsents of the Comp-
troller and Aunditor General thercon,
| Placed in Library. See No. LT-5016/
73].

(iii) (a) Review by the Government
on the working of the Siate Trading
Corporation of India  Limited, Ngw
Nelhi, for the year '1971-72. '

(b) Annual Report of  the State
Trading Corporation of 4mdia Limited,
New Idelhi, for the year 1971-72 along
with the Audited Accounts and the
comments  of the Comptroller. and
Auvditor General thereon. [Placed  in
Library. See No. LT.5(47/73]..

Rerort oF COMMISSIONFR  FOR  BCHEDULRED
CASTFS AND SCHEDULED TRIBES FOR
1970.71.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. . MOHSIN): I beg to lay on the
Table a copy of the Report (Hindi and
English versions) of the E:mwiuion_ergior
Seheduled Castes and Scheduled Tribes for
the wear 1970-71, under article %38{2% of
the Constitution, |Placed in Lilirary. See
LT-5048/78]. i

STATEMENT  SHOWING  ACTION  TAKEN  RY
GOVERNMENT ON  VARIMIS  ASSURANCIS,
FTC, GIVEN BY MINISTFRS DURING TOK
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B. BHANKARANAND):
I beg to lay on the Tahle the following
statements showing the action taken by the
Government  on  various assurances , pro-
miscs and undertakings given by the Minis-
ters during the various sessions of lak

Sabha: —

Fourth Lok Sabha .,
(¢) Btatement No. XXX Seventh Sessioa, 1080
(5) Statement No. XXTX Eighth Bension, 1060
iii) Btatoment No, X XVIT Ninth Seesion, 1860
(ir) Btatoment No, XXX Tenth Resslon, 1970
() Rtatement No. XX Twelvth Soslon, 1070
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(%) Riatement No. XXT Recond Reesion, 1071
{pi) Rtatoment No, XTTT Third Rossion, 1971
(wivi) Btatement No. XIT Fourth Besion, 1072



